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Railway Senic� Com.mission for 
Jt.amatJka 

2767. SHRI JANARDHANA POO­
JARY: Will the Minister of RAIL­
W�YS be pleased to stnte: 

(a )  whether Gov�rnment propose to 
,constitute a Railway Service Comrnis­
.sion for Karnataka · and , 

(b )  if so,. the details in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAll.1WAYS ( SHRI 
MALLIKARJUN) : (a)  and (b) . The 
..matter is under consideration. 

Extension of Jammu-Tawl Mall to 
In4ore via Bhoi,al 

27GS3. SHRI MADRAVRAO SCIN-
DIA: Will the Minister of RAIL-
WAYS be pleased to state : 

( a) whether it is a fact that publi!! 
has been represent ing to extend the 
.Jamm�'rawi Mail to Indore vin 
Bhopal, for c1 long time ; and 

(b) if so, reaction of Government 
thereto? 

THE DEPUTY MINISTER IN THE 
'MWISTRY OF RAILW.A�S ( SHRI 
M'.ALLI:KARJUN) : (a)  "'i es. 

\ 
. 

(b )  Apart from lack of traffic justi­
fication extension of J ammu:Tawi , 
Mail to Indore via Bhopal is not 
operationally feasible at present. 
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Proposals of Orissa Government re­
gradlnr National H1chways etc. 

2770. SHRI RASABEHARI BEHE­
RA: 'Will thE:: Minister of SH!PPING 
AND TRANSPORT be pleksen to 
state: 

(a) how many proposals of the 
Government of OrisEa regarding im­
provement of National Highways and 
declaration of National Highways and 
Widening of Roads fll"� pending before 
the �union Government and the details 
thereof; and 

(b) the reasons for delay in accept­
anc� or 'the pi'opo&als? 




